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G.F. NO. 90/94 io
Q.A' ND' 2239/91

NBw Delhi this the 24th day of March, X9f^4

PuianChand S/0 Shri Kundan Lai,
R/G Village Suiller,
P.O. Mustafabad,
Jagadhri District
Yamuna nag ar & 87 Others

By iCplvccate Mrs. Asha Jain Madan

Versus

1, Union of India through
Secretary, Shri Mas ih-Uz-Zaman,
Ministry of Railways,
Nsw Delhi.

2.

3.

General Manager ,
Ncarthern Railway ,

<lanag(
Railv^, ,

Baroda House, Nfew Delhi.

Controller of Stores,
Shr i K. C. Tandon,
Northern Railway,
Baroda House, New Delhi.

Petitioners

Respciniltts

ORDER (CRaL)

Hon'ble Mr, Justice V. S* Malimath -

ThisG.p. is disnissed as withdrawn.

{ S. R./ Ad/ge )
Member (a)

( V. S. Maliffiath )
Ch a ix ma n


